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y ne 1
- ¥ Ne.20%/ 119/82.ITA.IX) 11t 48 hereby notified fer gomera
::rm(hn thn't,{h- snstitution mentiened Pelow bas beenw aporeoved

: Department of Seienve & Tesimelegy ,New L i, ¢he prescribed
:!;thu::ty for the purpeses eof ©lmuse(il) subegectien{ 1) of
Sactien 33 of the Inceme-tax /ct,1961 yead Witk rule é of the
Incons-tax Rules,1962 undar the sategery "Ansesiatien® subjact te
the fellowing cenditions~

i) That the Mukund Peundation for Agrisyltural Research,
Coiwbatore will maintain a separats gcesuns of ‘the sims
receiwnd by it fer ssiemtifio researgh,

11) That the said asseoiatien will furnigh swmeal retuxns of ite
setantific researeh astivities $o ¢h¢ Presorided Autherity
foxy every fimaneial year in sweh fe as may be laid dewn
snd iutimagted to Shem for this purpoge by 30th April each year,

144) That the said asseciatisn vill subuit teo the presaribed
awthority by J0th June sasgh year a oppy ¢f thelr audited
ammual aceemnts showing their tetal imcome and expenditure and
Ralanos sheet shouing ita assets ahilities with a sepy of
ansh of these documsnts te thas cemeerned Cosmissisnsr of
Income.tax. '

 IRSTITUTION
Nukumd Foumdatien fey Agricultural Hessareh,Ceisbaters.

This notifisation is offective for o peried mfram 11.2.8% te
31.3.198%,

-
IM.G.C.GOYAL) ~
UMDER S-CRETANY TO TIH® @QOVERNMENT OF INDIA,

Cepy feorwarded Sai-

21.. gn M;i;::ro of I?cm-tu(:.‘ pies).

. ivester o pestion{ X.T.h.Andit)/Investigation/Spesial

3. Dizeetarste of CANS{TTr)Ter ieellfgumce/Recevery/PAPR, N -Delnd.

- . b i

N The Seorefary.Departuwsmt ef Soience/s Techmelegy,Techuelegy
Ennvan New Mehrmili Read,New Delhi y¥ibh refersnes Se their .M,
Noo1/0%/82-RA .88 o 29.2, 1984 with spare espy fer the party,

5. Comphreollisr and Auditer Gemsral of India{d0 eepies).

6. Pulilstin Sestion of D.X.(NSaP) New Pelti.(% cepies).

7. Joint Becred and 2 i .
WA ary lagal Adviser, fatry of lLuaw,fhastri Bhavems

I NS Sl
( G.C.G0YA ]
UNDER SECRETANY 10 THE GOVIMMMENT UF INDIA.




